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ORDER 

CA No. 239 of 2017 has been filed by Ld. Counsel for the Respondent 
praying for preponement of the final arguments which are listed on 10th & 
24th October, 2017. It is submitted that he had actually prayed for 4th & 24th 
October as he is in difficulty on 10th October. However, no notice on this CA 
was issued to the opposite counsel. 

As the matter cannot be heard today, this CA become infructuous. In 
view of the difficulty of the Ld. Counsel, Mr. Ramesh Kumar, the date of 10th 
& 24th October already fixed for this case are hereby recalled. The matter will 
be heard on day-to-day basis from 9th November, 2017 onwards till final 
disposal. No adjournment shall be granted to either party. 
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